23 Oral Answers
SHRI BUTA SINGH : Sir, I am in a position
to assure this hon. House that there has been no
hindrance in the movement of foodgrains. All
the foodgrains have been moved from Punjab
and Haryana. | can say that we have been
keeping our wagons waiting for loading
foodgrains and other materials from the Punjab
to the rest of the country.
Exporting; Railway Equipment
*437. SHRI S. KUMARAN :t
SHRI JANARDHANA REDDY: SHRI
LAKSHMANA MAHAPATRO :
Will the Minister of RAILWAYS be
pleased to state :

(a) whether there is a proposal under
Government's  consideration to set up al
company for manufacture  of rail equip-

ment for export; and (b) if so, what are the details
thereof ? j THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MOHAMMAD SHAFI QURESH]I) : fa)
While presenting the Railway Budget for 1976-77 in
the House on 10th March 1976 ' it was stated that

Government are considering setting up a
construction unit as an autonomous company

under the aeMi's of the Railway Ministry,  Final
approval to the setting up of the Company ha, still
to be obtained.

(b) The company on formation, will bid for
construction of railway projects particularly in
foreign countries and is not intended for
.taking up manufacturing of rail equipment for

export purposes.
SHRI S. KUMARAN: Sir, | want to know

whether the Railway Ministry have received

any orders from foreign countries. |
SHRI MOHAMMAD SHAFI QURE
SHI : I said that the company is yet in
the stage of formation. Once the company
is formed, we will go out for contracts in J

foreign countries.
SHRI SANAT KUMAR RAHA : The

proposed Railway Construction Company is going
to be started with a very small capi- | tThe
question was actually asked cm the ' floor of the
House by Shri S. Kumaran.
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tal. | want to know from the hon. Minister
whether the Railway Board or the Railway
Ministry have studied this proposal in depth. If
so, what is the amount of foreign exchange
that they can earn for manufacturing railway
machinery and other parts exportable abroad ? |
want to know about the actual study made

regarding foreign exchange earning.

SHRI MOHAMMAD SHAFI QURESHI :
I have stated that this proposed Railway
Construction Company will have an authorised
capital of about Rs. 10 crores and about Rs.
one crore will be initially contributed by the
Railways. It i9 not going to manufacture any
railway equipment. It is going to take up turn-key
jobs  for construction of railway lines in
foreign countries. The amount of foreign
exchange that we will earn, will depend  upon
*he orders that we get from foreign countries.
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SHRI G. LAKSHMANAN : Sir, the export
facility through the State Trading Corporation
is already available to the Government of
India and the Railway Department. What is
the necessity to start another Railway

Construction Company to provide export
facility to the Railway Department ?

SHRI MOHAMMAD SHAFI QURESHI :
Sir, the State Trading Corporation is a trading
agency whereas this will be a construction
company. Our hon. friend should differentiate
between trading and construction.

t[ 1 Hindi transliteration.
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Political Interference by Multi-National
Companies

438. SHRI BHUPESH GUPTA :t DR.
MATHEW KURIAN : SHRI RABI
RAY :DR. Z. A. AHMAD : SHRI
JAGIJIT SINGH ANAND :

Will the Minister of LAW, JUSTICE-AND
COMPANY AFFAIRS be pleased to
state :

(@) whether it is a fact that Government
propose to initiate a thorough study into the
operations of the multi-national companies in
the country with particular reference to
'political interference’ by them; and

(b) if so, what are the details thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF LAW, JUSTICE AND
COMPANY AFFAIRS (SHRI BEDA-

BRATA BARUA) : (a) and (b) There is no
proposal to make such a study with particular
reference to 'political interference' by multi-
national companies.

SHRI BHUPESH GUPTA : In the first
instance, | would like to know the number of
multi-national companies and dieir sub-
sidiaries operating in India. In view of the
most shocking disclosures being made about
the payoffs by Lockheed and many other
American multi-national companies to bribe
politicians, officials and ministers, why the
Government is not holding an investigation '
May | know whether the Government ii
aware that in a number of countries, sue! as
Japan, the stability of the Government is being
shaken as a result of these disclc sures, that
the matter is being debated evet day in the
Japanese Parliament and that tl investigations
are also being telecast ? ] this connection, |
would also like to kne whether the
Government is aware that d closures are being
made almost daily in t American Press that
these multi-natioi companies had been
working sometimes a cover for the CIA
activities in the tfc world countries, that they
are bribing p ticians and high-placed officials
and that t are also trying to secure orders from
o0 countries by bribing the concerned offii and
so on. In this connection, is the !

tThe question was actually asked on floor
of the House by Shri Bhupesh Gi



